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From

To,

Sub

Rcf:-

Smti. Jayash roe Bora
It. Rcgistrar (Vrgilancc),

Gauhati Hrqh Coud,
Guwahati.

Shri Pranjal 8ora,
Prcstdinq OfRcCr, Ind ustflal Trrbunal,
Cachar, Srlchar.

Casual leave.

Letter No. lTS.03/20241344 dtd. 03. t0.2024

,tf
Dated Guwahati thc-? \ Octobcr, 2024

No.H c.vII-35/ 1999t l0 163 ta

]-T. REGISTRAR (VIG ILANCE)

With referencc to the abovc, I am directcd to inform you that your prayer for
casuar reave on 30.09.2024 and 01.10.2024, arong with station reave permissron,
from the evening of 27.o9.2024 til the morning otil.to.zozq, has bcen grantcd. ThcDist'ct & Sessions Judgc, cachar, srichar, and n hrs abscnce, thc ncxt senior most Judrciar
officer availabrc at thc station shall remain in chargc of your Court and office in your abscncc.

Yours farthfully,

tdl-

Sir,

MemONo. HC .vrr-35 / 1999 t l0 I (? - to t(f A, dated
Copy to:

The District & Scssrons Judge, Cachar, Sllchar
Thc ProJCCt Managcr, Gauhatr Hroh Courl.

7\- \o-?-aL\

]T. REGISTRAR (VIGILA NCE)


